5 Nt
Ha -y

-dptiay ey KR

;5. ._'" [ ! .

N . b
RN Ay
AR ;

SrL Y

s ':l"l‘l_,r.- .

R T : . ,_'. . - ;l-.
L L el A,
*‘_ﬁé.'.!-'i}li‘-.ﬁf 'I:I i Hl'r' Ay L i
k)

i
< L]

Toe i

L L S .I.\.|,:l..-'n.- x Lt L]

' a ) ﬁ' o gt _11:.. _,'
'I'\-';.':i Ak :"':'::"1_ S N
P A

S T A
J _-:!_;_.-

t s " ."I - .L A \&r.:“_'a.

' .
- .
T

M T LT G R = T
. ) - H . LTS . gk
: R L - T , T ST
Fio npmD oy ' e - - R " A P .-'..I-... -
b QIR LI

- P
T I S
P T
e Ry

Foaotl
L AL Ly
-

‘-'." S C N

FI'I_- lﬁ:l . :_:.l.- e -_-

. + - .o
ey L | Lt
'\:J. T J:' .. * * te .. IJ .? " '- .

. e ;
- . 1:,‘_.-.4‘.;.!} II:._-'

'-:él.'v.q:

. _1'- . WALF Y . 4 - " - - G i e A L LT ' Hy TR - '.,_'.... "."'-.. Figab ' I St cIr-En . _. o - "'_ __._.I-I . .
I T T el | SO P L Lt - . S tm e L T b -t Ly ] N : . - Lo : . ! e R - B i .
A R B L R AT R TR a2tk TRy BRI LEs S L B L S S P B i I e S N ek
- :_h_. ! P L : oty Lo R T {_.‘ L L - [T R .-!.‘- R e Lo Lo e - L e - . - i ' - S e et . T . i P e E, .
T i L A T R I C I T L AR R H . R S 2 Tk WL H Wl Hi AL IR r: . Ty Mo . e }"1"'."'-" . - oy s N e '_1r_ [ ! ; I L 1 ol
L "'|. :.:l-l-'$ L I Pl B R SRR et . B L A AL = s . , . P a LT - . ToLanla o v . T U _ . - i
G wir - i -i oL e u!: VPO T . .. o . Lt r . - , . . - L . . . R
. .o ) [ L ' . - . '

.-:.E:-.-\:-I [ - - LA LT _;g:
R P SR s - ¢ s
- . . . . 1 . o . g - -

AR FIREET
e

L

£

AR

'NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

IA 39/2017 with TP No. 132/397-398/NCLT/AHM/2016 (New)
| _ " C.P. No. 61/397-398/CLB/MB/2016 (Old)

U

Coram: -

Present: Hon'ble Mr. BIKKI RAVEENDRA BAB
. . MEMBER JUDICIAL

N A

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.12.2017

Name of the Company: Dr: Markand Parikh
| o - _ V/s.
Vadodara Stock Exchange Ltd.

Section of the Companies Act:

Section 397-398 of the Companies Act, 1956

S.NO. NAME {CAPITAL LETTERS)  DESIGNATION _ REPRESENTATION

Advecote YR Nel (oerpory o9

1. NAVEERN DAWmYA
RArvceESH Sh-‘-'r_ramA_

- 2.£.Q )eRANI
Y6
2D, 1ZAAN) LAY

CHAMBEF= B (ﬁ?ﬁ?ww} '

HARMISH

K. S»Aau

PRSI

ORDER

e

Learned Advocate Mr. S S 1/b S D Israni Law Chambers present for Onginal
petitioner. Learned Advocate Mr. Naveen Dahiya with Learned Advocate Mr.

Rakesh Sharma present for Original Respondent No.l. Learned Advocate Mr.
Harmish Shah present for Original Respondents No. 2 and 3.

L

List the matter on 22.01.2018.

N——" -
BIKKI RAVEENDRA BABU

- | MEMBER JUDICIAL
Dated this the 21st day of December, 2017.




